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   OFFICE OF THE ADDITIONAL DIRECTOR GENERAL (SYSTEMS) 

   NEW CUSTOM HOUSE, BALLARD ESTATE, MUMBAI- 400001 

Phone Number: 022-20825140, Fax: 022-20825148, Email: systems.wzumumbai@gov.in 

 

 

F. No. IV (4)/7/2020/SYSW                                                                                         Date:26 .07.2021 

 

ADVISORY NO. 06/SYS/WZU/2021 

 

Sub: Integration of ECCS with IDPMS / EDPMS of RBI- reg. 

 

1. This advisory is issued in continuance to Advisory No. 05/SYS/WZU/2021 dated 20.07.2021 issued 

on the above subject.  

 

2. The Courier Bills of Entry (CBEs) and Courier Shipping Bills (CSBs) data shall be transmitted online 

from ECCS to RBI systems via ICEGATE. This integration will assist the exporters and importers 

to ensure online and hassle free compliance of Foreign Exchange Management Act, 1999 and Foreign 

Exchange Management (Current Account Transaction) Rules, 2000.  

 

3. The Authorised Dealer Code (AD code) is an essential field for monitoring of remittances by RBI. 

Facility for online registration of AD codes is already available on ICEGATE. To guide the trade, an 

advisory explaining the process is available on the ICEGATE portal 

(https://icegate.gov.in/Download/AD_Code_Bank_Account_Registration_Advisory_Final.pdf ).  

 

4. In order to further enhance ‘Trade Facilitation’ and ensure ‘Ease of Doing Business’, it is hereby 

clarified that: 

i. The integration of ECCS with IDPMS / EDPMS of RBI is planned to be launched in a phased 

manner.  

ii. The declaration of AD code in the CBE/CSB shall be optional in this initial phase. 

iii. In this initial phase of launch of this module, the processing of CBEs / CSBs shall not be 

stopped in ECCS, even if AD code is not registered in ICEGATE.  

iv. The importer or exporter, whose AD code is already registered in ACC location, having same 

port code as that of ICT, are not required to get themselves separately registered.  

v. In order to give sufficient time for the trade to register their AD code on ICEGATE portal, the 

AD code validation will be introduced later after readiness of trade is ascertained.  

vi. The ECCS integration with IDPMS / EDPMS shall be done on the same lines, as being done 

already in ICES. 

 

5. Thus, it is advised that all the exporters and importers should register their AD codes on ICEGATE.  

In case of any difficulty in implementation of this module or any other related issues, it is requested 

to email on icegatehelpdesk@icegate.gov.in 

 

This issues with the approval of Director General of Systems and Data Management, New Delhi.  

 

 

 

 

 

(AKHILESH PANDEY) 

   Additional Director General 

 

Copy for kind information and necessary action to: 

1. The ADG(ICEGATE), Systems, New Delhi. 

2. The ADG(ICES), Systems, New Delhi. 

3. M/s EICI with the request to circulate to all stakeholders 

4. The Authorised Couriers  
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